High Court of Judicature at Allahabad

Lucknow Bench, Lucknow.

Dated :  … 19 – 12 - 2013 

NOTICE


With reference to the notice dated 18.12.2013, the interview for empanelment of Advocates to act as “Amicus Curiae” earlier scheduled for 20.12.2013 and 21.12.2013, has now been preponed due to some administrative exigencies and the said interview from serial no. 57 to 168, will be held on 20.12.2013 at 02:00 p.m. onwards at Mediation Centre of this Bench.




(A.K. Mukherjee)

                                                                                     Registrar

           Copy forwarded for information and necessary action to :- 

1. The Secretary, Oudh Bar Association, High Court, Lucknow Bench, Lucknow with the request to inform all the concerned learned advocates accordingly. 

2. Sri Avnish Saxena, H.J.S., J.R. (L),  High Court, Lucknow Bench, Lucknow

3. Sri R.K. Tiwari, H.J.S., O.S.D., High Court, Lucknow Bench, Lucknow

4. Sri G.K. Srivastava, H.J.S., O.S.D., High Court, Lucknow Bench, Lucknow

5. The System Manager, High Court, Lucknow Bench, Lucknow with the request to upload the said notice on the official website of High Court. 

6. The P.S. to Registrar,  High Court, Lucknow Bench, Lucknow

7. The Notice Boards of this Bench. 








         (A.K. Mukherjee)

                                                                                    Registrar

